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Sir,

A H H G o RT T H(HIGH COURT OF ASSAM NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-21/2oo8(pL)/ L31 lA
Smti. Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The loint Registrar,
Gauhati High Court,
Itanagar permanent Bench.

+r.
Dated Guwahati, ZO )anuary, 2025.

Casuai leave.

No. HC (IB)-VIG I OU 2024 / 13- t6 dated 04.01.2024.

Yours faithfully,

sdl-
JT. REG R NI I NCE)

with reference to the above, I am directed to inform you Shri radu Tamang,District & sessions Judge, East Sessions Division, Tezu, Lohit District, Arunachar pradesh havebeen granted 4 (four) days casual reave w.e.f. 15,01.2025 to 1g.01.2025, atong withstation reave permission from 14.o1.2025 to 19.01.2025. The next senior most JudiciarOfficer available at the statior

absence. 
r would remain in charge of your Court and Office during your

Mem N Hc. tt .)t 2Qo eqtI (
Copy to: a

) 2-o - ot - ZeZt
l. Shri Tadu Tamang, District & Sessions JuDistrict, Aruna€.hal pradesh

..,/the ero.lect Manager, Gauhati High Court.

dge, East Sessions Division, Tezu, Lohit

JT. REGISTRAR (VIGII.ANCE) 
-

9,.,)";:-


